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None for the applicant. 
Shri S.K.Singh id. ASC for the respondents. 

ORDER [ORAL] 

On calls, no one responds on behalf of the applicant thou&i Shri S. 

K. Singh, id ASC ispresent On the last date [,21.8.2006 } also no one i ras 

present on behalf of the applicant but this case was adjourned, Iso 

observing in the orderif no one appears on behalf of tlw applicant on the 

adi oumed aate the apphration might be disirnssd for non prosecution 

2 	Since today also no onepeared on beiialf of the applicant on c4,  Us, 

this appiication is disimssea for non prosecution 

P. 	inha }% C 


